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Akhilesh Kumar Dwivedi, a/a 40 years,
Sfo Sri Binda Prasad Dwivedi.

Rio Q.No. 21/8, Golf Course Colony, i,
Cantt. Kanpur. '

......Applicant
Counsel for the Appiicant - Sri R.K. Shukla

YERSUS

1. The Union of India through the Secretary,

Ministry of Defence, D/o Defence Production
and Supplies, New Delhi- 11.

2. The Addl, DGO. F., Ordnance Equipment Fys. Group,
HQrs, Ayudh Upaskar Bhawan, G.T. Road, Kanpur.

3. The General Manager, Ordnance Equipment Factory,
Kanpur.
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. 2 The grievance of the applicant, in short, is that he has not been

1: granted benefit under ACP Scheme for which he was entitied from
09.08.19339. The applicant is stated to have been appointed on the post of
Tallor (5.8 Grade) in O.D Equipment Factory, Kanpur on 11.02.1985.
Learned counsel for the applicant invited our attention to Annexure A- 1 dated

11.07 2005 by which the ciaim of the applicant has been denied as ne was o

o

not found fit in the recommendation of Screening Committee.

3. The main argument of the leamed counsel for the applicant Is that the
applicant has not assigned any reason for not granting the aforesaid relief. =
Learned counsel further submitted that the applicant will be satisfied if some .
' time is granted to him to file a fresh detailed representation to the competent:

autherity in the department and a direction be issued to the competent

authority for deciding the same by a reasoned and speaking mm
specifying the reasons for not granting the benefit under ACP Scheme.
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